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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL ot
BENCH, NEW DELHI g

Original Application No. 1090/2024

IN THE MATTER OF:

Madhuban Bapudham Welfare Society ....Applicant(s)
Versus

Nagar Nigam Ghaziabad & Ors. ....Respondent(s)

COMPLIANCE AFFIDAVIT ON BEHALF OF UTTAR PRADESH
POLLUTION CONTROL BOARD IN COMPLIANCE TO THE
ORDER _DATED _27.08.2024 PASSED BY THE HON’BLE
NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW
DELHI.

I, Vikas Mishra aged about 45 years, S/o G.S. Mishra, posted as
Regional Officer, Uttar Pradesh Pollution Control Board, Ghaziabad do
hereby solemnly affirm and state as under:

1. That in the official capacity mentioned above, I am acquainted with
the facts and circumstances of the case and such I am competent and
authorized to swear the present Affidavit.

2. That the applicant had filed OA No 1090/2024 alleging that ;
Respondent no.1, Ghaziabad Nagar Nigam was regularly dumping
the solid waste/garbage inside the premises of a fully functional STP
situated in pocket-D, Madhuban Bapudham, residential scheme,
Ghaziabad. Further allegation is about uprooting of apprdximately
100 trees inside the STP.

3. That further the matter was listed before this Hon’ble Tribunal on
27.08.2024 and vide its order dated 27.08. 2024 thlS Hon’ble

Tribunal has passed the following direction:
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........ 2. Issue notice to the Respondents for filing response by way
of affidavit atleast one week before the next date of hearing. If any
respondent directly files the reply without routing it through his
advocate, then the said respondent will remain virtually present to
assist the Tribunal. Applicant is directed to serve the respondents
and file affidavit of service atleast one week before the next date of
hearing.

That in compliance to the above directions, dated 27.08.2024 of the
Hon’ble Tribunal, inspection of the site in question was carried out
by officials from Regional Office U.P. Pollution Control Board
Ghaziabad on 17.09.2024, 18.11.2024 & 19.11.2024. The copy of

inspection report is attached herewith as Annexure-1.

5. That, having regard to observations made during visit, a letter dated

23.09.2024 was issued by U.P Pollution Control Board to Ghaziabad
Nagar Nigam with direction to provide the action plan regarding
scientifically disposal of the solid waste/garbage deposited inside the
premises of Sewage Treatment Plant (STP) having capacity of 56
MLD situated in Pocket-D, Madhuban Bapudham residential scheme
Ghaziabad in accordance with Solid Waste Management Rules 2016.

. That, in response to above mentioned letters, Ghaziabad Nagar Nigam
vide its letter dated 27-11-2024 provided the information.

. That, according to the said letter the total quantity of solid waste is
approximately 61000MT out of which 29287MT was transported to
an agency M/s Geeron Engineering Pvt Ltd located at pipe line road
jagjeevanpur/ Bhikanpur Ghaziabad for processing while only
31713MT is pending for transportation/ processing which is likely to

be completed by January 2025. This was alsg verified by inspection

team.
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8. That furthermore, vide letter dated 02.12.2024, UPPCB has issued a
Show Cause Notice to the Nagar Nigam Ghaziabad regarding
imposition of Environmental Compensation for violation of the Solid
Waste Management Rules, 2016. UPPCB has also directed the Nagar
Nigam Ghaziabad to ensure that the solid waste dumped in the site in
question is disposed of scientifically and afforestation is carried out in
place of damaged trees. The copy of said letter dated 02.12.2024 1s
attached herewith as Annexure-2.

9. That, the above compliance of Uttar Pradesh Pollution Control Board
is submitted before this Hon’ble Tribunal for kind perusal and

consideration.

DEPONENT

VERIFICATION:

Verified at Ghaziabad on this ..Q ... day of December,2024 that the
contents of the above affidavit are true and correct to the best of my
knowledge and belief and nothing material has been concealed

therefrom.

ATTE D
(Sandeop(Styiiina)
Reg. Ma. 140€/58

MOTARY PUsLic
Chaziavad (U.P.)
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Response on behalf of UPPCB in compliance to Hon’ble National
Green Tribunal, New Delhi order dated 27-08-2024 in OA No-
1090/2024 in the matter of Madhuban Bapudham Welfare Society
Vs Nagar Nigam, Ghaziabad &Ors.
1- Background
Hon’ble National Green Tribunal, New Delhi has passed an order dated
27-08-2024 in OA No-1090/2024 in the matter of Madhuban Bapudham
Welfare Society Vs Nagar Nigam, Ghaziabad &Ors. and directed
following:-
“eeeeevee e 2. Issue notice to the Respondents for filing response
by way of affidavit atleast one week before the next date of hearing. If
any respondent directly files the reply without routing it through his
advocate, then the said respondent will remain virtually present to assist
the Tribunal. Applicant is directed to serve the respondents and file
affidavit of service at least one week before the next date of hearing.

3. Liston 06.12.2024.”
2- Inspection of dumping site:
In compliance of aforesaid Hon’ble National Green Tribunal order dated
27.08.2024 inspection of dumping site inside premises of sewage
treatment plant (STP) having capacity of 56 MLD situated in Pocket-D,
Madhuban Bapudham residential scheme Ghaziabad was carried out on
17.09.2024. During inspection Shri Ashok Kumar Baghel, Sanitary and
Food inspector as a representative of Municipal Corporation, Ghaziabad
was present and overview of observation made during inspection is

given below:

3- Observations:

1) Ghaziabad Development Authority Ghaziabad (GDA) has

AT qTED installed a Sewage Treatment Plant (STP) having capacity of 56
3 Sharm )
S 1{)3&/5?{% :
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2)

3)

4)

5)

6)

7)

8)
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MLD situated in Pocket-D, Madhuban Bapudham residential
scheme Ghaziabad.

During inspection huge dump of solid waste/garbage inside the
premises of Sewage Treatment Plant (STP) having capacity of
56 MLD situated in Pocket-D, Madhuban Bapudham residential
scheme Ghaziabad was found observed.

During inspection no record of garbage/solid waste dumped at
the site was provided.

During inspection it was informed that in year 2023, 2024 during
Kawad Yatra as the traffic on Meerut road was closed, the
Municipal Corporation, Ghaziabad has deposited the garbage of
city at that place as a alternative arrangement.

During inspection due to this garbage/solid waste the tree’s
planted inside the STP and also boundary wall of the premises
were found damaged.

During inspection no leachate collection and management was
found observed. However leachate from garbage/solid waste pile
was found spread inside the premises of STP.

During inspection no fresh waste was found being dumped at the
site.

It is also relevant to mention here that the applicant Shri Leela
Dhar Mishra S/o Khyali Dutt Mishra, M-460B, Sanjay Nagar,
Ghaziabad has annexed a copy of letter dated 26.07.2023,
21.09.2023, 17.02.2024 & 09.04.2024 along with original
application issued by Ghaziabad Development Authority,
Ghaziabad regarding removal of garbage deposited inside
premises of sewage treatment plant situated in pocket-D
Madhuban Bapudham residential scheme. Copy of the said letter

are attached here with as Annexure-I

\-
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According to the said letters it mentions that during the Kawad
Yatra the traffic on Meerut road was closed and Ghaziabad
Nagar Nigam has temporarily deposited the garbage of city in
the premises of sewage treatment plant, while depositing this
garbage it was said that after the Kawad Yatra ends the garbage
will be shifted from the site. Further instructions were also
issued to Ghaziabad Nagar Nigam by Ghaziabad Development
Authority for removal of garbage.

Having regard to observations made during visit, U.P. Pollution
Control Board, Ghaziabad issued a letter to Ghaziabad Nagar
Nigam, on 23.09.2024 for providing complete and
comprehensive action plan for scientific disposal of the solid
waste accumulated in the premises of Sewage ‘Treatment Plant
(STP) having capacity of 56 MLD situated in Pocket-D,
Madhuban Bapudham residential scheme Ghaziabad in
accordance with solid waste management Rules, 2016. The copy
of said letter attached here with as Annexure-11

In reply of same a letter was received on 27.11.2024 which
contained details regarding transportation and processing of solid

waste deposited inside premises of sewage treatment plant

situated in pocket-D, Madhuban Bapudham residential scheme

(the copy of said letter is attached herewith as Annexure-
TII).According to the said letter the total quantity of solid waste
is approximately 61000MT out of which 29287MT was
transported to an agency M/s Geeron Engineering Pvt Ltd
located at pipe line road jagjeevanpur/ Bhikanpur Ghaziabad for

.processing while only 31713MT is pending for transportation/
YTED processing which is likely to be completed by January 2025.
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Further In reference to above latest inspection of site in question

was carried out on 18.11.2024 & 19.11.2024 During inspection it

was observed that transportation work of solid waste to the said

processing site has been started. Further it is also found that tree

plantation work is being done instead of damaged trees.

During inspection ground water samples were collected from

single bore well installed in the STP premises and also hand

pump located outside the premises. The analysis result of the

samples are placed in the table below:-

Sr. | Parameters | Borewell | India  Marka | BIS IS
No. 56 MLD | Hand pump,| 10500:2012
STP Police Choki, | (Permissible
Bapudha | Bapudham, limit for
m, Ghaziabad drinking
Ghaziab ‘water)
ad
Standards
1. |pH 6.89 6.91 6.5 to 8.5
2. | Turbidity Nil Nil -
(N.T.U.)
3. | Colour Colorless Colorless 5-15 Hz
4. | Odour Odorless Odorless -
5. | Conductivity | 1107.0 1050.0 -
(uS/cm)
6. |T.D.S. 721.0 682.0 500-2000
(mg/1)
7. | Total 376.0 384.0 200-600
Hardness as
C3C03
(mg/1)
8. |Ca (as Ca| 136.0 121.6 75-200
mg/1)
9. |Mg. (as Mg| 8.64 19.2 30-100
mg/1)
10. | Total 108.0 114.0 200-600
Alkalinity
(mg/1)
11. | Chloride 87.0 88.0 250-1000

0 3 DEC 2024 Q"“’
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(mg/1)
12. | COD (mg/l) - 5 ;

Remarks: As per analysis result of ground water samples, all

parameters are within prescribed norms.

14) During inspection photographs taken are given below:

O
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Therefore it is recommended to direct Ghaziabad Nagar Nigam to
submit time bound action plan for the scientific disposal of solid waste
and ensure the compliance of the solid waste management rules 2016 for

the disposal of solid waste deposited at the said place

The above report in the said matter may kindly be taken on

records.
koL ARV
(Anshul Sharma) (Kunwar Santosh Kumar)
Assistant Environmental Assistant Environmental
Engineer, U.P. Pollution Engineer, U.P. Pollution
Control Board, Ghaziabad. Control Board, Ghaziabad.

R . M. 113e/58
6 3 DEC 2024 NOTARY PUBLISC
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